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The present estimated cost of the 
Sindri Modernisation project is Ks. 
152.04 crores. The project which 
was originally expected to be 
mechanically completed by Novem­
ber 1977 is now expected to be com­
pleted in May 1978. The Modernisa­
tion scheme will not only maintain 
the supply of ammonia for the 
manufacture of ammonium sulphate 
in the existing facilities but will 
result in an additional fertilizer 
capacity of 129,000 tonnes per annum 
of nitrogen in the form of urea
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Issue of Licences to Foreign Drug 
Firms

7287. SHRI JYOTIRMOY BOSU: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS 
be pleased to refer to the reply 
given to Unstarred Question No. 
2832 dated 14th March, 1978 regard­
ing nationalisation of foreign drug 
firms and state:

(a) whether many foreign drug 
firms have been given licences and 
letters of intent to produce various 
type? of drugs since the submission of 
the Hathi Committee Report;

(b) if so, names of the firms who 
have been given licences/letters of 
intent to-date since the submission of 
the Hathi Committee Report;

(c) tvpes of licences given to each 
firm, and

(d) the reasons why so much time 
is being taken to finalise Govern­
ment’s decisions?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILI­
ZERS (SHRI JANESHWAR MISH- 
RA): (a) to (c). Thirteen foreign 
drug manufacturing companies 
(having direct foreign equity ex­
ceeding 40 per cent) have been 
granted 23 Industrial Licences/COB 
Licences/Letters of Intent for the 
manufacture of drugs and phar­
maceuticals since the submission of 
thr Hathi Committee Report to date.

A statement furnishing the requi­
site information is attached.

(d) A statement containing Gov­
ernment’s decisions on the Report of 
the (Hathi) Committee on Drugs and 
Pharmaceuticals has been laid on the 
Table of the House on the 29th 
March, 1978.




